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(c) if so, the reasons for wb,ch there is 
only one gas agency in the en tire Pa toa city 
sub-division ; 

(d) whether a number of complaints have 
been received against this agency ; and 

(e) if so, the details of the complaints 
and the action taken by Government in the 
matter? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHORE SHARMA) : (a) Patna 
city is a sub-division of Patna Civil District. 

(b) Nine distributors are operating in 
Bankipur (Patna Town) and one distributor 
(MIs. Jyoti Kalash Gaighat, Guljar Bagh) in 
Patna City. 

(c) Plans are affect to appoint two more 
LPG agencies in Patna city. 

(d) and (e) Since 19.7.84, nine COID-

plaints have been received against Mis. 
Jyoti Kalash, out of which sevan pertain to 
delay in refill ~ up pI ies and two to delay in 
DBC installation. The Dealer has been 
directed to ~void delay in future. 

[&glishj 

Oil Exploration in Orissa 

4143. SHRI K. PRADHANI : 
SHRY ANANT A PRASAD 
SETHI: \\Till the Minister of 

PETROLEUM be pleased to state : 

(a) the outcome of the drilling for oil 
exploration and development in the on-shore 
areas conducted in Orissa ; and 

_. (b) the new areas proposed to be brought 
under exploration in Orissa ? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHORE SHARMA) : (a) and (b) 
Oil I~dia Limited have a Petroleum Explo-
ration Licence covering 6800 sq.kms in Orissa 
where survey has been carried out for oil. 
Though DO well has been driJled so far one 
exploratory well proposed to be drilled in ' 
1~8;-86. 

Oil India Limited have also applied in 
June, 1985 to the State Government of 
Orissa for Petroleum Exploration Licence for 
another 1750 sq. kms adjacen t to their 
existing co~cession. 

Steps to improve conditions in BUm Stanclard 
Co. and Cycle Corporation of I"dla 

4144. SHRI PIYUS TIRAKY: Will 
the Minister of INDUSTRY AND COM-
PANY AFFAIRS be pleased to state the 
steps taken to irnprove the unsatisfactory 
condition of Burn-Standard Company which 
has resorted to retrenchment of labour in 
their refractory works and the Cycle Corpo-
ration of India ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS AND IN THE 
MINlSTRY OF HOME AFFAIRS (SHRI 
ARIF MOHAMMAD KHAN): The 
perfonnance of Burn Standard Co. has been 
improving and the Company has been making 
profits since 1982-83. To improve the 
performance further, the Company has taken 
action to rliversify into new lines of rnanu-
facture such as Offshore Platforms, coal 
preparation plants, steel plant equipments 
etc. Action has also been initiated to 
strenghthen corporate management and 
improve productivity. The Company bas 
not resorted to retrenchment of labour in 
their refractory works. Cycle Corporation 
of lndia, whose performance has been 
reviewed recent1y, has been advised to take 
requisite steps to incrcase prod uction, cut 
do\vn avoidable eApenditure and reduce cash 
losses. 

[Translation} 

Small scale industries in Bihar 

4145. SHRI VIJOY KUMAR YADAV : 
Will the Minister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to state 
the total number of Small Scale Industries 
in Bihar? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF INDUSTRY AND 
COMPANY AFFAIRS AND IN: THE 
MINISTRY OF HOME AFFAIRS (SHRI 
ARIF MOHAMMED KHAN): The 
number of small scale units registered with 
the State Directorate of Industries, Bibar was 
37,136 at the end of December, 1,984. 




